FORM G
INVITATION FOR EXPRESSION OF INTEREST

INVITATION FOR EXPRESSION OF INTEREST FOR “PRINTLAND DIGITAL
(INDIA) PRIVATE LIMITED” AND OPERATING ONLINE PRINTING SUPERSTORE
BASED OUT OKHLA, NEW DELHI

(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN/CIN/LLP No.

PRINTLAND DIGITAL (INDIA) PRIVATE
LIMITED

PAN: AAGCP5703L
CIN: U22200DL2012PTC233592

Address of the registered office

Registered office:
G-9 Siddhartha Building, 96 Nehru Place New
Delhi-110019

Principal Office:
C- 57/3, Okhla Phase 11, Okhla Industrial Estate,
New Delhi-110020

3 |URL of website printland.in
4. | Details of Place where majority of fixed |C- 57/3, Okhla Phase II, Okhla Industrial Estate,

Assets are located

New Delhi-110020

Installed capacity of main products/
services

Quantity and value of main products/
services sold in last financial year

Rs 4,67,49,305/-- Revenue for the Financial year
ended 31 March,2023 basis audited financial
statement

Number of employees/ workmen

28

Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

May be obtained by sending an email to

cirp.printland.digital@gmail.com

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available
at:

May be obtained by sending an email to

cirp.printland.digital@gmail.com

10.

Last date for receipt of expression of
interest

13/01/2024




11.

Date of issue of provisional list of
prospective resolution applicants

23/01/2024

12.

Last date for submission of objections to
provisional list

28/01/2024

13

Last date of issuance of final list of
prospective resolution applicant

07/02/2024

14

Date of issue of Information
memorandum, evaluation matrix and
request for resolution plan to prospective
resolution applicants

12/02/2024

15

Last date of submission of resolution
plans

13/03/2024

16.

Process email id to submit EOI

cirp.printland.digital@gmail.com

(Rajeev Dhingra)

Registration Number: IBBI/IPA-001/IP-P-01946/2019-2020/12970
Communication Address: Mavent Restructuring Services LLP, B-

29,LGF, Lajpat Nagar-III, Delhi -110024

Registered Address: BG - 5SA / 48B; DDA Flats; Paschim Vihar,

New Delhi-110063.

Permanent Residence: C 237, 4t Floor, Maytield Garden, Sector

50,Gurugram — 122018

For Printland Digital (India) Limited
Date- 29.12.2023
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PUBLIC NOTICE

Motice is hereby given that the
share certificates nols)

C-Ei'l:‘f;ﬂl'e Shares DIFE-';TE Dlm%m
1!12-4 L BE'EE;E BEIEEED
2153] 15 1129317 1129!31
I676E 50 1852891 1852940
102472 50 662170 | 3552119
102473 L0 3662220 | 3662269
205157 50 7336955 T33T004
205158 50 FEET T337054
205159 50 7337085 | 7337104
205160 =0 F33TI05 | 7337154

BH T
AraGie STENoT
(TR fRare d oeE seaT A8 B A 14 @ sia)
( Wfes uReE= uftsan) fafs, 2017)
PIOTER STl Sfear ugde fifice @ RauRe! & et

having Folio No. BODDBDAZS standing in the
name(s| of Baljeet Kaur W/io Avtar Singh R
B-2/76, 3rd Floor, Sector 16, Rohini, Delhi
130089 in the books of Maharashtra Scooters
Lid., hawe been lost and the advertdser has
applied to the comgany for issee of duplicate
share certificate[s] in lieu thereof, &ny
person|s] who has/have claimls] on the said
shares should lodge such claim|s] with the
Company's Registrars and Transfer Agents viz
Kfin Technolagies Private Lirmited, Seleniurm
Tower B, Plot No. 31-32 Gachibowli, Financial
District, Nanakramguda, Hyderabad-500032
within 15 days from the date af this notice
failing which the company will proceed to
issue duplicate shase certificateds) in raspect
of the said shares,

Baljest Kaur
Dated : 29.12.2023 Mame(s) of the
Place : Delhi shareholder(s)
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: ) ) oaTES T wETHees | afEEmer) v
J JANA S MALL FINANCE BAN No.10/1, 1172 & 12/2B, Off Domlur, Koramangla Inner Ring Road, J090 I sftenferes ATa '- P DEB:TS RECD#_E'“F TH.‘IBUHAL DEHRADUN _
: ; _. piEhek aras Tower, 2nd Floor, Majra Miranjanpur, Saharanpur Road, Dehradun
(A scheduled commencial bank) Next to EGL Business Park, Challaghatta, Bangalore-560071. T-1/ 4, FETIY, ITIR-20602 4 DEMAND NOTICE LIS 25 TO 28
. T g i e s & fE R o8.s22023 1 wmR v A wwriim drenie | | NOTICE UNDER SECTIONS 25 TO 28 OF THE RECOVERY OF DEBTSDUETO
) s, 2UUZ. f,,E t,',';: ;;‘;E;I 31 If u -kf? E:;_n;'n—j_} ” I:'ED; :T—‘ — f“‘?“‘ 0] | BANKS AND FINANCIAL INSTITUTIONS ACT, 1993 AND RULE 2 OF SECOND
VVereas Vou te DEIowW menuones porowe O-DOITOWE garaniors ana moroaae ave avaned 10a 0 ana : ance Dant ed, Dy oN0agmng II:_-..‘HT-I"F 2;1;;_2[-23 T el ::l'l’f' E_;;:-'-?m%.-:l.—ﬂrﬁfﬂ a8 ni-mﬂ:':rﬂ—'-h Ffee 4 T v SCHEDI;;'ILETDTHEFNCGMET&KHCT‘1961
your immovable properties. Consequent to default committed by you all, your loan account has been classified as Non performing Asset, whereas Jana Small Finance AErE T B waR ftE o200 wE Aenita oA &) 79 Pl e s | ROSTER2023 11.12.2023
Bank Limited being a secured creditor under the Act, and in exercise of the powers conferred under section 13(2) of the said Act read with rule 2 of Security Interest| |4 212024 @1 ST sg0n &5 W SR | 90 s 3 9= e w0 YES BANK
(Enforcement) Rules 2002, issued Demand notice calling upon the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors as mentioned in column No.2 to repay the amount f we () s SwETesofionn . FET Versus
mentioned in the notices with future interest thereon within 60 days from the date of notice, but the notices could not be served on some of them for various reasons. MORKSONS PHARMACEUTICALS INDIA PVT. LTD & ORS
gr.| Name of Borrower/ Coan Account . _ Date of NPA—Km'Gurit‘DUF FORM G To,
No.| . Co-Borrower/ No. & Loan Details of the Security to be enforced & Demand | inRs./as INVITATION FOR EXPRESSION OF INTEREST FOR CD No.1 Morksons Pharmaceuticals India Pvt. Ltd, through its Director Sh.
Guarantor/ Mortgagor|  Amount s el Ch ICEBERG AQUA PRIVATE LIMITED Divesh Kumar, Address: KH No. 1089, 1090. 1087, 1100, Salempur Rajputan
1 Details of Secured Assets: Hypothecated Moveable Assets: Property Description- OPERATING IN MANUFACTURING INDUSTRY | | Industrial Area Pargana Roorkee. Uttarakhand- 247667
17 All'that piece and parcel of the Tmmovable Property bearing Built-up Western Side AT JAJJHAR HARYANA CD No.2 Divesh Kumar, Director Morksons Pharmaceuticals Indea Pyt, Ltd., Rio
First Floor (Back Side Floor) (Without Roof/ Terrace Rights), Part of A Freehold Property [Under sub-requlation {1} of regulation 384 of the Insolvency and Banknplcy Board of India GA-13, F.No. 6 SF, Jawahar Park, New Delhi-62;
No.46, Built upon Land Measuring 50 Sq.yds., i.e. 41.805 Sq.mtrs., out of total Land __Hirsohonty Fegokin Frocess incLampdia: Rerorey Foguiatiche, 218] Second Address: 246, Kutubpur, Jakheta, Bulandsher, Sikarpur, Utiar Pradesh-
Area Measuring 200 Sq.yds., out of Khasra No.14/25, situated in the Area of Village 3. | RELEVANT PARTICULARS i i 202394,
Dabri, Delhi State, Delhi, Colony known as Dabri Extension, New Delhi-45, alongwith 1 3;?5{;-15 o ks Iceberg Aqua Private Limited CD No.4 Raj Kumar, Direcior, Morksons Pharmaceuticals India Pvi. Lid., Rio KM
the proportionate share of the Land under the Said Property. Owned by R BAK ! LLE No gLﬁ_ﬁg;?&f;éEpmm“'E No. 1089, 1090, 1097, 1100, Salempur Rajputan Industrial Area Pargana
Loan Account | . jatin Midha, Slo. Sh. Madan Lal Midha. > W T e ae T P e Roorkee, Uttarakhand- 247667,
No. Property Description-2: All that piece and parcel of the Immovable Property Bearing 47,01,837I- Towar-ll. Nedaji Subhash Flace, Mew Daki-110034 | | Second Address: 246, Kutubpur, Jakheta, Bulandsher, Sikarpur, Uttar Pradesh-
Built-up Western Side First Floor (Fornt Side Floor) (Without Roof/ Terrace Rights), Part (Rupees 3. | URL of website hitps:ficebergaqua,cirp.in/ 202394
32899430000123 | of A Freehold Property No.46, Built upon Land Measuring 50 Sq.yds., i.e. 41.805 Date of NPA: P EEEEIE‘I:-;‘:;E::::LEW;EE majarity of foued HA This is to natify that as per the Recovery Certificate issued in pursuance of orders
YT Sq.mirs., out of total Land area Measuring 200 Sq.yds., out of Khasra No.14/25, ' Forty Seven s - - - - . ssed by the Presiding Officer, DEBTS RECOVERY TRIBUNAL DEHRADUN in
1) Mr. Jatin Midha | 3289941000015 G \ateq”in the Area of Village Dabri, Delhi State, Delhi, Colony known as Dabri 01102023 | | Oy o W U Aok v Bl i M 3%, 20090 Q1252023 8 amount of Rs 67,37,733.13 (Rupees Sixty Seven Lakhs Thirty
) X ) - . A0, akh One 4, | Cuantity and value of main products) Far Y. 2021-22 - Rs, 8,23 Crores 3 : - /
(Applicant), & Extension, New Delhi-45, alongwith the Proportionate Share of the Land. Owned by services soid i last inancal year For Y. 2022-27 - Re. 10.42 Lacs Seven Thousands Seven Hundrad Thirty Three And Paise Thirteen Only) along
o Mr. Jatin Midha, S/o. Sh. Madan Lal Midha. Demand Thousand 7T Fiunehoee of sxoplossse  wosiomees ﬂ*"E";II]‘*-"'W'“—“'-“"""—" with pendentelite and future interest @ 8.15 % simple interest yearly welf.
2) Pooja Midha | 32899430000050 | Property Description-3: All that piece and parcel of the Immovable Property Bearing Eight A e n; T R R T 13.03.2023 till realization and costs of Rs 70,005 (Rupees Seventy Thousands
(Co-Applicant) Loan Amount: | BUTUP Western Side Upper Ground Floor (Back Side Floor) (Without Roof/ Terrace Notice Date: 'Y ' ﬁrla'lz.a:?ﬁle-mjnté-ff.imﬁéﬁddﬁ]:-.‘?Im:- Cirp.iapl2023@gmail.com Five Only) has become due against you {Jointly and severally)
- Rights), Part of A Freehold Property No.46, Built upon Land Measuring 50 Sq.yds., i.e. 2712.2023 Hundred And years, lists of creollors are avaiabie at LKL g hﬂp;ﬂig P 1. You are hereby direcied o pay the above sum within 15 days of the receipts of
$.33,25,000/- |41.805 Sg.mtrs., out of Total Land area Measuring 200 Sq.yds., out of Khasra No.14/25, Thirty S : : i i the natice. failing which the recovery shall be made in accordance with the
Situated in the Area of Village Dabri, Delhi State, Delhi, Colony known as Dabri TYSSVEN] [0 | ey kemeckibvpplans.. |G A mdisstad tvier i g Recovery of Debls Due to Banks and Financial Institutions Act, 1893 and Rules
Rs.11,00,000/- Extension, New Delhi-45, alonwith the Proportionate Share of the Land under the Said Only) as of Ién-ﬁf;tscgtal l:iﬁfl' g G GEWHI i thare under. -
Rs.1,15,000/- | Property. Owned by Mr. Jatin Midha, Sfo. Sh. Madan Lal Midha. 95122023 i bl e LS 2. Whereas it has been shown to the satisfaction of the undersigned that it is not
Property Description-4: All that piece and parcel of the Immovable Property bearing o 10| Last date for receipt of expression of interest | January 20, 2024 possible to serve you demand notice in ordinary course, therefore, this nofice is
Built-up Western Side Third Floor (Front Side Floor) (With Roof/ Terrace Rights), Part of 11, | Date of issue of provisional st of January 30, 2024 in&n by way of this publication directing you to pay the above sum within 15 days
A Freehold Property No.46, Built on Land Measuring 50 Sq.yds., i.e. 41.805 Sq.mtrs., = ETEIFE;?E?T; ﬁpf:c@il == of the publication of this nofice, falling which the recovery shall be made in
out of TotaI.Land Area Measuripg 200 Sq.yds'., out of Khasra No.14/25, Siltuated in.the : Fﬂ;f,.';f;.',-.afzi;" e et e CAETMY O accordance with the provisions of the Recovery of Debis and Bankruptcy Act, 1993
Area of Village Dabri, Delhi State, Delhi, Colony known as Dabri Extension, 13.] Cate ol Issue ol fnal listof prospeciive Febirry 14, 2054 and Rules there under.
New Delhi-45, alongwith the Proportionate Share of the Land under the Said Property. resplution applicants 3. You are hereby ordered to appear before the undersigned on 02.02.2024 at
Owned by Mr. Jatin Midha, S/o. Sh. Madan Lal Midha. 14 enfgﬂ:iifrs}'.?aﬂﬂwflﬂ QT?;'E?Z‘;'&’L”& February 19, 2024 10:30 a.m. for further proceedings.
“Notice is therefore given to the Borrower/ Co-Borrower/ Guarantor & Mortgagor as mentioned in Column No.2, calling upon them to make payment of the aggregate| Plan 1 paciive resouion applicans 4. Inaddition tothe sum aforesaid, you will also be liable o pay
amount as shown in column No.6, against all the respective Borrower/ Co-Borrower within 60 days of Publication of this notice as the said amount is found payable 15.| Last date for submission of rescluion plans | March 20, 2024 {a) Such interests as is payable for the pericd commencing immediately after this
in relation to the respective loan account as on the date shown in Column No.6. It is made clear that if the aggregate amount together with future interest and other 16.| Process email id to submit Expressian Cirp.iap12023@gmail.com netice of the certificate / execution proceedings.
amounts which may become payable till the date of payment, is not paid, Jana Small Finance Bank Limited shall be constrained to take appropriate action for o Inbesnest {b) All costs, charges and expenses incurred in respect of the service of this notice
enforcement of security interest upon properties as described in Column No.4. Please note that this publication is made without prejudice to such rights and Shamsher Bahadur Singh | | and warrants and other processes and all other proceedings taken for recovering
remedies as are available to Jana Small Finance Bank Limited against the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors of the said financials under the law, Fnrlmaﬁ;ﬁ;ﬂ'ﬂ:ﬂﬂ;ﬁxﬂéﬂmﬁaﬂ the amount due,
you are further requested to note that as per section 13(13) of the said act, you are restrained/ prohibited from disposing of or dealing with the above security or ) m— ] i _ - J
transferring by way of sale, Iease‘ or otherwise of the secured asset without prior consent of Secured Creditor. :;t:e Nzgfnd?:f BBl R}gq Ad dFmf‘f{?éﬁ'ﬁfﬁ%ﬂ"ﬂg&"ﬁ;Ei’:_gg; ShiyH LR e hari-enc e seat ok the il ST 12{202;; covery Officer
. | nkak Faad, aaile Saaka Purl Mo, 5, New Delil- 110067
Communication Address: I.'-‘Tﬂ.‘:-r;. f-urﬁl:rﬂFlf'.-:ur_ Defance Colany, mw Dealnl-110024 DEBTS RECOVERY TRIBUNAL DEHRADUN |

o=ty SHRIRAM FINANCE LIMITED > E Asset R struction C Glc HOUSING FINANCE LTDI
CIM Mo: LES191 TN1979PLCODTETS L Ncore ASse econstruction IIITIIIIEIIIH' . . . .
2. 058 Shri Tewer, Plot 8o 144, South Phase, Indusirial Estate, Guindy, Chennai - B00032. Tamil Nagda Earc Fri 'ate I-h““:Ed IEnnurE n“n] CORPORATE OFFICE / HEAD OFFICE : GICHFL, National In.surance Bqumg, 6th Floor, J. T. .Road’NeXF to ASt.O”a Hotel,
Almn.Off: Level 2, 6th Floor, Building No.02 n O Pare, Gen 411, TTC, Thane Belapur Road, Ghansoli, Churchgate, Mumbai, 400 020 Tel.: (022? 43041900 Email: corporate@gichf.com Website: www.gichfindia.com
ears L!J TR Encore ARC Dffice Address: Sth Floar, Plat No. 137, Sector 44, Gurugram-122 002, Haryana Office Tel 8126653%E)§9RU; B_T'_?_‘:CkH OF('?CtE .tSDeCtOI?Id FslaososarésD;Egasn/:zazzgégis%?QRgad’ leerutl_l 350004, \@gichfind
OLD | CTION B | [ e o e ice Tel : , Amit Thakur - Contact Details: ranch mail Id: meerut@gichfindia.com
The belom mentioned bommowers have been isseed notices to pay their outstanding amounts towards the PUBLIC NOTICE
Loan against Gold Omaments (" Facility”} availed by them from Shriram Finance Ltd {5FL). Since the 5 i wi 240 | ¢ . i i -
e ot e o v s o s 5 et o e ucion s ot e 271202 iyttt E-AUCTION SALE NOTICE
Pledged Gold Dmamends on 15.01.2024 In the evest any saplus amount i realised from this audion, -t =l ' 1 : X e . . 7 " . > . . . . .
thye saaene will bes reanded fo the concerned barrower and if there i a deficit past the auction, the bakance of the secured asset morigaged in the loan account of Mr. Devender Kumar Gupta on WHEREAS the undersigned being the Authorized Officer of GIC Housing Finance Ltd. (GICHFL), under Securitization & Reconstructions of Financial Assets
amound shall be recovered from the borower through appropriate Legal Proceedings. SFL has the 03.01.2024 and Enforcement of Security Interest Act, 2002 & in exercise of powers conferred under section 13 (12) read with Rule 3 of the Security Interest (Enforcement)
authasity to remsone any of the following accownts Trom the awction without prics intimatios. [ . e o e . Rules, 2002 had issued Demand Notice to following Borrowers/Mortgagors calling upon them to repay the outstanding due amount mentioned in the said
LOAN NUMBER PARTY NAME LOAN NUMEER PARTY NAME Thl_s f’_m |[1.||:|rm T? p:ul:ull[: ?;IEEE E‘TI .I':!li;;uli‘.ﬂnze; _Dﬁrm;f ?im;:'lf;'hdr[?;gﬁf:;?d notices. However, The Borrower/Mortgagor having failed to repay the said due amount, the undersigned has taken PHYSICAL POSSESSION of the following
COUTTRJZ302240003 | MASHIM FATMA COUTTPJZ212370003 | MOHD NAHID H“”;'Dn"‘a i I..,EIEELIEC- _-:::r. Esﬂr e GE?E o :‘IE et property in exercise of powers conferred U/s 13(4) and U/s 14 of the said Act read with the Rule 8 of the said Rules.
COUTTRIZE020000 SLNMY COUTTRJ2302260001 | SAMDEER ThEI’E-DfE. (1] E'l“!LICtID-- sale notice dalsd El’ 11 EUEJ which was I.'.'UtI|I5|'rE-'\.I| in the
COUTTPJ2303150001 | GAURAV SIKARWAR | COUTTPJZI01210001 |[RAM SUNDER MAHTO aforamentioned newspapers on 28.11.2023 stands withdrawn, and the e-auction sale Sr. Loan File No/CID / Property Address / Property Area Demand Date of Total Outstanding Reserve
COMGPJ2301200001 | POONAM VERMA scheduled on 03.01. 2024 stands cancelled with immediate effect, No. Name of the Borrower / (built up in Sq Ft) notice Physical ason 26.12.23 Price (In
Auction will be held at {Uttam Nagar Zonal Office:- D &7 15t Floor, Opp Metro Piler Mo 715, Kiran Date- 28.12.2023 Sdi- Authorised Officer Co Borrower Publication | Possession | (Incl.POS, Interest|  Rupees)
[Garden, Uttam Nagar, New Delhi - 110059 - Auction Time: 8amtodpm. | Place - Gu[ugmm Encore Asset Reconstruction -l:gmpanlr Pyt Lid. Date and Other charges)
Plu:llﬁén node if the :illl:timhdul:s nul.aﬁ-cltrhr._-:mplctcrt an I:hv: mm-nr-l:la]r dul:':litll:limr: limit, then the miction i (In Rupees)
woulld combines on the subsaguent wo IﬂEﬂ-ﬂh"Eﬂﬂt 2 5ame igrms an onditsons.
h st ocnsed, e condionsprain o aution wilboappcatito i/ T T L s ] B R bt R I Ik
lagal hgin(s). FAFFIVE W =21, -2,
Frer Further informatian, Terms and Canditions and for getting registered to participate in INVITATION FOR EXPRESSION OF INTEREST FOR Palhera,Tehsil Sardhana ,Pargana Daurala ,Meerut,
auction interested bayers may contact - Mr. DEERAR KUMAR SHARMA (9729220525) 5F “PRINTLAND DIGITAL {INDIA) PRIVATE LIMITED™ AND OPERATING Uttar Pradesh 250110 (Built Up Area - 591.80 Sq.ft)
Dl 20422824 Shriram Bomal kst ONLINE PRINTING SUPERSTORE BASED OUT OKHLA, NEW DELHI 2 [ UP0610600001491/050096049 | Second Floor ,Plot No-63,Akansha Ambience Colony, 14.06.202Z[ 19.04.2023 1558533/ 108700071
Place: Dalhi P i ool S {Ll'ﬂ"-iellf F‘HQ'-'!':';'“WI 364 fr]i of lth:jﬂﬁglanw ﬂﬂg Eﬂnhmﬁﬂ? EI*DE_"':' U'?lgﬁ’:aa | AKASH A Ward No-27,Near Pallavpuram Phase-2,Mukkrabpur
._[_”_Ef.""'..‘.".‘?:'.".'53.E.-.‘iﬁ'ﬂﬂ!ﬁ;_ggég?ﬁ“_;_ﬁgﬁﬁa &r;‘;_""f’:-'__.ffﬂ'_?'_t_":ﬁ“:.:_.--._ Palhera,Tehsil Sardhana Pargana Daurala Meerut,
1. Name of the Corporate Debtor | PRINTLAND DIGITAL (INDIA) PRIVATE LIMITED Uttar Pradesh 250110 (Built Up Area - 592.02 Sq.ft)
| along with PANSCINILLP No. | PAN: AAGCPSTOIL | CIN: U222000L 301 2PTCE325602 3 | 'UP06106000002467050034129 | House No Lig 1B 645/5,Madhavpuram,Meerut Uttaf 15.07.2079| 19.04.2023 960083/ ©50000/4
is—a NORTHERN RAILWAY 2| Address of the registered office | Regd. Office; G-8 Siddhartha Building, / LAXENDER YADAV/KUSUM | Pradesh, 250002
Azali e 96 Mehru Place New Delhi-110019 YADAV
Aol b abeasie Principal Office: C- 5713, Okhla Phasa Il
' ¥ . ¥ 2 ) ] i 4 [ UP0610600000542/050059256 | Plot No A-1,Entire Plot Of South And North,Block-A,Gyan] 25.00.2021| 19.04.2023 873834/ 20653125/
Appllﬂatlﬂ'ns are invited under schemaiBf | | Dkhla Industrial Estate, New Delhi-110020 |
1 | URL of website printland.in | DHIRENDER KUMAR Kunj Colony Garh Road Meerut Uttar Pradesh 250004
"One statinn One Product' 4.| Datails of place where majority | C- 57/3, Okhla Phase II, Okhla Industrial
: : g |of ﬁ"EI"j a35els are ":'55“_5'-”- [Estate, Mew Dalbl-110020 5 |'UP0610600001418/050085915 | Flat No 206,First Floor , Plot No 50,51& 52,Uni 13.04.2021| 22.11.2022 3537802/ 2422000/
for EEttlng up: H: l:fjﬁ'}jfifggjﬁgqﬁ main = /| DHARAMVEER D One Residency Phase li,Khasra No 60, Yash
A. Stall at Ghaziabad, Delhi Cantt., Panipat and Meerugllantt &. | Quantity & value of main products/| Rs, 4 67,43 3057 Revenue for the Financal year ended Homgs, Village-  Akbarpur  Behrampur,  Loni,
stations |services sold in last financial year | 31st March 2023 basis audiad financial statement Ghaziabad-201009.
: 7. | Number of employees/ workmen | 28 6 | UP0610600001261/050088443 | Khasra No 1557 & 1578,Plot No -102 103 & 104 17.11.2027| 22.11.2022 1976227/ 1420000/
B. Temporary stall at: Baraut, Ballabhgarh, Pag@pur, | |& Furhex delass inciudlg st avakable May b obtained oy a:&}u-nu an email o | GAURAV SHARMA Flat No—UGF-3,Kailashpuram II,Village-Raispur,
4 ! : rancial slatements (with schadutes) | cirpoprintland.digitali@gmail.com .
Faridabad New town, Nangloi, Sahibabad, Naoli, ela, ey vears, lists of craditors, Ghaziabad-201002 (U.P.).
: : L refiavant dates for subsagueent events 7 | UP0610600001375/050090477 | Khasra No 14/1,Plot No—K-50 & K-51,Flat No-UGF{ 19.07.2021| 22.11.2022 2297207/ 1596390/
Tughlakabad, Palam, Tilak Bridge, Delhi kishan Ganj, Jkhal, |of the peocass are available at. | / KAMINI K/BRAHM PRAKASH| 2,Balaji Enclave, Village-Raispur, Ghaziabad-201001
Khatauli, Khekra, Narwana, Okhla, Sampla, Baghpat Road, 4. | Eligibility for resolution applicants | May be obtained by sanding an email to (U.P).
| . ; y . end fion 25(21(h) of th irp. printland. digital il. -
Asaoti, Delhi safdarjung, Julana, Mangolpuri, Naya Ghaziabad, _;g_jz' i;E;h.gg_:,;,- E]f Lol _""'"P printiand aigtalsgmatcom 8 ;Jﬁgzrz?_logﬂ ?3213(533082307 g;zla:slr? ’\l]lo é 45757&Ulrz)pse5rAGBro:Jr_1_dEFlolor M\l?_"Flat go_Ugf- 30.12.2020| 22.11.2022 1833873/ 1175000/-
i i ; i 10 Last date for receipt of expression | 13/041/2024 OLINO E- - alajl Enclave Village Raispuf
Murgdnag;r: E‘.ak.utn Tam:.la._'.l'nha.na. Vivek ‘fufihar, Delhi Azar_‘lpur, |of interes |:|. K i HUIA Dasna Ghaziabad-201002.
Deihi Saral Rohilla, Shivaji Bridge, Modinagar, Shakurbasti, | 0 [bate of sssue of provisionst st of | 23/01/2024 9 | UP0610600000261/050044632 | Khasra No 1575,Plot No —16,Flat No —SF-3,Kailash| 19.07.2021| 22.11.2022 T247733/] 806573/
Jind, Mansa & Garhi Harsaru stations. 17 'LE:; data for sub,.!.li?m_?lp{ 2RI01/2024 :VI?AC;I\(IJ?’III;II:;UMDARITAPASH Puram-2,Village-Raispur,Ghaziabad-201002(U.P.).
T : £ 1l - _ abj ctions to pravisiona ist [
;: htf F;E’:_m far EE“'TF -L:Ft,nggtj sk ComeimimdAng Mesnk] | Eﬁpgf:ﬁ;fe L Tﬂ?&ﬂﬂuimms 07/02/2024 70 [ UP0610600001257/050087887 | Khasra No 1473, Plot No—P-25,Flat No F-2, First Floor 13.04.202T| 22.11.2022 2789680/{ 1386800/
anii. stations per spell will e ays. | : 1 - | SURJEET BERA/POOJA Balaji Enclave,Village-Rayeespur, Ghaziabad-201002]
! : ; 14 | Date of izsue of information 12022024 ’ ’
e The period for setting up of temporary stall at stations memorandum, evaluation mairix BERA (U.P).
. : . and request for reschution plan b 11 | UP0610600001102/050082419 | Khasra No 90 & 96,Plot No -15 & 16,Flat Ng 17.11.2021| 22.11.2022 2206977/{ 1662000/
mentioned in (B) above will be 30 days per spell. Yol brptesgendBniet o ’ ’
ned in(B) . yspersp n fﬁmﬂﬁxﬂﬂi‘l Sppionne —— / VEER BAHDUR/DEVENDRA | —403,Third Floor, Uni One Residency,Village-Akbarpur
« Registration fee will be charged @ rate of Rs. 2000 for each |resolution plans | B KUMAR Baherampur, Ghaziabad-201002 (U.P.).
spall of thity days and for NSG 4 (Baraut, Ballabhgarh, 16 | Process email id o submil EOI | cirp.printland. digital@gmail.com 12 [ UP0610100001883/050111194 /| Residential Vacant Plot Bearing No. 61 Jds, Royall 19.07.2021| 22.11.2022 1535974/{ 1250000/
. . . Diate ; 26.12.2023 [Rajeav Dhingra) PRANAV KUMAR Enclave, Out Of Khasra No. 193, Situated At Village
Faridabad New town, SShlbabad. Noli, Narela, Tughlakabad, | | piace: Now Ol Rogistration Numbar: [BBIPA.00'1P-P-01946/2019-2020112970 Vishnauli, Tehsil Dadri Dist. Gautam Budh Nagar. U.P
: Mawven Sruschurir & % LLF =28, X
FE.HEIITL I'l.ﬂmj_hn.agar & .hakurbastl} s SG. = {Nangi,  Tliak R LA Eai[l..it r-:a‘;g?.:ll_ Delhi -110024 DATE OF E-AUCTION & TIME : 31-01-2024 at the Web-Portal (https://www.bankauctions.in) from 3.00 PM TO 04:00 PM. with unlimited exntensions
Bridge, Delhi Kishan Ganj, Jhakhal, Khatauli, Khekra, Narwana, Regd. Address: BG - 54/ 43B: DDA Flats; Paschem Vihar, New Delbi-110063. of 5 minutes each.
Okhla, Sampla, Asaoti, Julana, Mangolpuri, Muradnagar, Permanent Residence: C 237, 4th Floor, Mayfieid Garu‘g;r- g;m;gﬂn?ﬁﬂlm & ‘ﬁ'ﬂlﬁ Last date of submission of Tender/Sealed Bid in the prescribed tender form along with EMD & KYC either through online mode or at the above
; o P g gl z mentioned GICHF Office at 30-01-2024 before 5.00 PM.
Tohana, Vivek Vihar, Shivaji Bridge, Jind, Mansa, Garhi Harsaru Further to this PUBLIC NOTICE for E-Auction Sale of the above said Assets / properties (in terms and conditions of the SARFAESI, Act 2002 and rules
& Del_hi safdarjung]_ & NSG 6 I;F_‘artapur. Na‘ys_l Ghaziabad, "‘Ti TAIW thereunder) GICHFL invites OFFERS EITHER in sealed cover/s or in Online mode to purchase the said properties on “AS IS WHERE IS BASIS” and “AS
Sakoti Tanda & Delhi Azadpur) registration fee will be charged Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao IS WHAT IS BASIS”.
@ rate of Rs. 1000 foreach spell thirty days TATA gadam Marg, Lower Parel, Mumbai-400013. CIN No. UST190MH2008PLC 187552 THE TERMS & CONDITIONS OF THE AUCTION SALE ARE AS FOLLOWS:-
i ’ 1. E-Auction is being held on ‘As is where is Basis’, ‘As is what is Basis’, ‘Whatever there is’ And ‘Without Any Recourse Basis’, and will be
- G ¥ : DEMAND NOTICE el iy ; ’ . . e $ ’
* The following are the eligibility Er'i'[E!!'IEI_ for participant viz. Under Section 13 (2) of the Securitisation and Reconstruction of Financial Assets cond_ucted .Onll_ne . The E-Auctlo? will be f:onducted through GICHF approved. Eau?tlon service pr.owder .Mls.4 closure .
a) Holder of Artisans/Weaver |D card issued by Development and Enforcement of Security Interest Act, 2002 (“Act") read with Rule 3 of the 2. ZILZ intending bl(_ilderls_ shc:ul_d _reglstell'E tI;elrtljam;as at fhortal ht_tps:l/bal?:aucn:;;on:.llnl and g;@'ﬁe:5 :)l;ex usst:al;:d anlalI p_';as_sword frAee of COft.HPr:spictéve
Commissioner Handicraft. Development Commissioner Security Interest (Enforcement) Rules. 2002 [“Rules™, idders may avail online training on E-Auction from the service provider M/s. 4closure, , oor Maitrivanam, Ameerpet, Hyderabad -
Hand ) e st tp Caniral B t . OCUITY MONCaL IETOFCOMONT) ues, Smu i wbos J. 500038, Telangana. Office Land Line No: 040-23736405; Backend team : 8142000062 / 66, Mr. Prakash - 8142000064, prakash@bankauctions.in,
anarLat . DY egaisie. slalareeriegl iy eaneil Whereas the undersigned being the Authorisad Officer of Tata Capital Housing Finance Mr.Utkarsh Adesh, Contact No. 9515160064, Mail Id: adesh@bankauctions.in, Property enquiries, contact : Amit Thakur - 9899584838 / 8126696959
ﬂUthﬂm_','l"- _ r . Limited (TCHFL) '-”"':"3”""_3"!'5[‘3"':' ":'_E?;E“:"EE UFIW"'E’E c””f&'@q*“ﬁis‘e‘:m“ a3 (1) 3.  The E-auction Sale is subject to the conditions prescribed in the SARFAESI Act/Rules 2002 and the terms and conditions mentioned hereunder/website
b) Individual artisans/weavers/craftsmen enrolled/registered read with Rule 3 of the Rules already issued detailed Demand Notices dated below under also subject to conditions in the offer/bid documents to be submitted by the intending/participating bidders.
with Tribal Cooperative Marketing Development Si%hii'" |1' ?”:‘1: of ";F:'H':tr' E-B;gl'lt:] u{.:gr thEEE"”":T?"':{‘:':'Emrluaﬁn's""”:":ti;":"'-'i'!]rlsli: t'-ﬂl! 4.  Every bidder is required to have his/her own email address in order to participate in the online E-auction.
Eederation: of India . Limied IITH| FED }J’Natinnal Handioom ﬁ;;eﬂ:égru[ﬂcgi.;ﬁé r::ﬁﬁnrqﬂmpmi::l.;rfgz |Ln ﬁ]!iﬂresigﬁ?;ﬂg‘;lMii:erf;'i"cm:"&‘:j}hiﬁﬁ 5. Once Intending Bidder formally registers as a qualified tenderer before authorized officer of GICHF, will have to express his/her interest to participate
Develo pment CDrpGrEltiDn fNHDE }.’HhadiNillage Industries days from the date of the respective Noticels, as per details given below, Copies of the said through the E-auction bldc_jlng plat.form, b)_/ submitting document. It shall be the tenderer’s/online bidder’s sole responsibility to procure his/her login ID and
5 ; : p ; e ; pi i ; password from the E-auction service provider.
Commission {Hvlﬂjiassnmated with Social Drganlzatmns. Notlogs are sarved by Regislared Post A.D. and are avaliabie wilh e Lrdsrsigned, an 6 The aforesaid properties shall not be sold below the reserve price mentioned above
i i i i the said Obligoris)Legal Heirls)Legal Represaniabive(s), may, if they so desire, collect : :
State GD""'T" bodies and associated WFFh, rEg'SterEd Ty [I‘lErESpEEii".fEDJIp}'-‘rEIIE!ﬂ tha unders?gned nlgan'.'wnrkjnj Jay‘djringncf?nalﬁﬁcehnum. 7. Intending bidders are required to deposit Earnest Money Deposit/s (EMD) @ 10% of the abovesaid respective reserve prices, by way of DD/RTGS/
enterprises on the Ud}ram Portal of the Mlnlstr}r of MSME and in connection with the above. Natice is "E'el:].' given, once again, to the said Obligors) NEFT favouring GIC Housing Finance Ltd. Bank details are as follows: Bank Name: UNION BANK OF INDIA, A/c No: 005111010000039 - A/c Name:
NGOsetc. ILogal Heir(s)Legal Represantative(s) to pay to TCHFL, vithin 60 days from the date o the GIC HOUSING FINANCE LTD AUCTION A/C, Branch Name : LCB, FORT Address : UBI, 239 BACKBAY RECLAMATIO NARIMAN POINT MUMBAI
c) Self HE!EFI Groups registered with PMEGP {Prime respective Noticels. the amounts indicated herein below against their respective names MAHARASHTRA PINCODE 400021 IFSC Code - UBIN0800511.
Minister's Emplnyment Generation F’mgramme]l. fogether with further interest as detailed below from the respective dates menticned below 8. The said Deposit/s shall be adjusted in the case of successful bidder/s, otherwise refunded. The said earnest money deposit/s will not carry any interest.
d:l Ma rginalized orweaker sections of EGCiE’[}' in _r:::ﬁ...rnn () til the chate of payment and | of realisation, read with the loan agreement and 9. The offer/s along with the aforesaid Earnest Money Deposit (EMD) can be submitted either “online” through the portal https://bankauctions.in/ along with the
N | | be all d : ofher documentsiwritings, if any, executed by the said Obligors). As security for due EMD and scanned copy of KYC documents including PAN Card & address proof, to the service provider or through submitting sealed cover comprising
e)Nosepa r_ate oge shall be allowe . ; repaymant of the loan, the following Secured Assetis) have been mortgaged to TOHFL by bid form, EMD and KYC documents and it should reach the respective branch offices of GIC Housing Finance Ltd., mentioned above on or before EMD
» The applicant will have to submit an undertaking to the the said Obligon(s) respectively. ' Submission due date.
Station Superintendent indicating that no activity would be Contract! Name of ﬂhlrgnﬂ:s:ll' ' Tnla.tﬂﬁﬁtgtan;:ilmng Yoo of 10. That, after opening the tenders, the intending bidders who have submitted their bids for not less than the reserve price will be given an opportunity at the
undertaken to adversely affectthe train operations, passenger No. Legal Heir(sVLegal Dues (Rs.) as on Demand Notica sole discretion of .the Authorized Ofﬂc?er to increase the bidding amou.nt. o . . .
EEfE’['_l,f and image of the FEEHWEJ}.I'S. R tai below date* 11.  The successful bidder/s shall deposit 25% of the amount of sale price, adjusting the EMD paid already, immediately on acceptance of offer by the
» Anolicatione: should be addresesd and éan b subinittad 16 epresentative|s) oW da Date of NPA Authorized officer in respect of the sale, failing which the earnest money deposited shall be forfeited. The balance 75% of the sale price is payable within
P_I'-" : : ; ; : {0544 | Mr Chelan Sharma | As on 18122023 an amaunt of 16-12-2023 15 days from the date of confirmation of the sale solely at the discretion of the Authorized Officer. In case of failure to deposit the balance amount within
Station SUPE””'[E"_"“:IE”! at station by the applicant till 15:00 hrs 198 | (Bomower) and Rs. 19,68 403/ (Rupees Nineteen 04-12-2073 the prescribed period, the amount deposited shall be forfeited. The Authorized Officer shall not be required to give any further notice of forfeiture to the
of 02.01.2024, which will be openead on same day, Mrs. Mohini Sharma | Lakh Sixty Six Thousand Four successful bidder.
« Station Euperin’[e ndent will make priority roster of all {Co-Borrower) Hundrad Thraa Only) 12. Bidders are bound by the principle of “caveat emptor” (Buyer Beware) and advised to conduct their own due diligence to find any encumbrances,
: ; W ok -y R 4 4 3 oy The Successful bidders shall have to bear all outgoing i.e., municipal taxes, maintenance/society charges, electricity charges, water charges, stamp
a draw ﬂ[': lots Il?ﬂﬁtiu{:tiedtﬁt t;‘ta ?tatlﬂrl: In the IFErEE? ﬁG'E-‘l [}llf: E;IE E{L:rﬂTfPi'g[«zﬂﬁir b::? E::gmléﬂﬁgﬂ;mmgf ?IEEE;HEQMEEE Ei?g;lilz duty, registration charges, (if applicable), if any and all other incidentals charges, cost including all outgoing relating to the respective properties other
approved applicants by the station Managersecliona v g e it T i £, e L S ; than the sale price
: . . 97153 3q. Mirs. i.e. §15.20 5q. Feet, Siuated al Ratan Pears. Piot No. GH =010, Sector
and nominated Finance representative. 16 EFEFJ[E-TF{L‘!HEI:\'JE‘SF E.ajun".Eiudh Nagar, Uttar Pradesh 13.  The successful bidder should bear the charges/fees payable on sale certificate, such as registration fees, stamp duty, taxes, or any other duties payable
* The One Station One Product scheme shall be governed by o _ s : : e _ for getting the secured asset transferred in his/her name.
Railway Board's Commercial Circular No. 12 of 2022 D"‘"'m mn'ﬁr'merdﬂﬁ?-gdd'hma' I';1EL351 a.tthelratailasmnre Mﬁ":’i"a"!'ﬁ'ﬁme'j '“"355'3“["'3 14.. The Sale Certificate will be issued only in the name of the successful bidder and only after receipt of the entire /sale price.
L [HEN [l i - i -~
and 09 of 2023 respectively available at website: www _Ernﬁnﬂ o H'.I'E.II‘II':II:‘.E'!"HIFJ E:tf:-E*..ﬁIEE-.D::-ElH.... F"E'Ef::‘ UG BRI 15.  The notice is hereby given to the Borrower/s, Mortgagor/s and Guarantor/s that they can bring the intending buyer/purchaser for purchasing the
B y ; : fill the date of payment andior realization. If the said Obligon!s) shall fail to make payment fo ; ; i~ ;
. - . ; ; P : - . ; : properties mentioned above, as per the terms and Conditions of the EAuction Sale.
indianrailways.gov.in & URL:https://indianrailways TCHFL as aforesaid, then TCHFL shall proceed against the above Secured . . . ) : . .
g
infrail b d/ | ds/di t te/traffi Assets\imriovable Fropertylies) under Section 13(4) of the said Act and the agpbcabls 16. Inspection of the above said properties can be given on request and as per convenience of Authorized Officer.
G%Eﬂk;gﬂrrﬁ;ﬂwgy 2%2 ".El"ﬂ'; 5;{?25?&".;& Ed? i ?5' Fate_ Ruh;s E;{jrel"at?he sk Ef‘h}c';ai'd E-:-i'g-:;'s:ln'Le.ga Héin‘s"LegaI anresentmi-g[pa.] 3813 17. The Authorized Officer is not bound to accept the highest offer or any or all offers and reserves the right to accept or reject any or all the tenders without
=i o Icy. R g ' 2 B assigning any reason thereof.
oy : : : the costs and consequences.
https://indianrailways.gov.in/railwayboard/uploads/ Tha =aid Dh"gﬂr[g]ﬂ_ggm Hair[s\Lagal Representative(s) are prohibitad Lndar the said 18. GICHFL is not responsible for nay liabilited whatsoever pending upaon the propertes as mentioned above. The property shall be auctioned on “As is
dLFEDtDraEE.‘J"tTaﬁIE_E:Dﬂ'Irr‘IfGDI'I'IITI_GIF_EGES."GG“.-"’&EG%EC'GE".-"’& ALt ransfer the afurasaid Secumd Hs-sr:!tlti]-'lmr-'n:l'-'ai:lle F'TUIPEFL'\'. whether by way of where is”, “As is what is”, Whatever there is” and without any recourese Basic.
200f%202023. pdf sale. lease or otherwise without the prior written consent of TCHFL. Any person who For detailed terms and Conditions of the sale and full description of the properties please refer to the website of approved e-auction service
i i i contravenas or abets contravention of the provisions of the Act or Rules made thereunder provide M/s.4 closure and website https://bankauctions.in.
‘SU Eg:i ntz;ge n?greg:_ﬁ Dﬁﬁglrgsapr:mi?;;{a t{if]?.lr;ta':t Station shall be liable fcrimpris.:unmentand.':urpen.;lzg.r as provided under the Act. For GIC Housing Finance Ltd.
406772023 ] I ez Sdl-Authorised Officer Date : 29.12.2023 Sd/-
Serving Customers With A Smile Place: Delhi For Tata Capital Housing Finance Limited Place : MEERUT (UP) Authorised Officer
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